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NATIONAL COMPANY LAW TRIBUNAL ’?5
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMNABHA SWAMY- MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.07.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. 1A NO. 369&618/2019 in
CP (IB) NO. 526/7/HDB/2018

NAME OF THE COMPANY CTYV Networks Pvt Ltd
NAME OF THE PETITIONER(S) Helpage Finlease Ltd
NAME OF THE RESPONDENT(S) CTYV Networks Pvt Ltd
UNDER SECTION 7 OF IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
/S-knatum
Bow- SRBIRY Chovdnegy BV |038P1567333 o
BB oY (Apnpin &£ com
Counsel for Respondent(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signature
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%u§§éﬁ & t%%(lt _ﬁneﬁ]?znanmal Crecﬁ%’f’ fﬁ%tscent Counse?s for 6R525a§e prese ubmltted
th%g&l@lgéﬁp@ted the DD’s of Rs.8 lakhs and four cheques of Rs.6 lakhs each ad per the order
dated 12.06.2019 and also they have deposited DD for Rs.3.24 lakhs in the name of the RP for CIRP
cost. The DD bearing N0.966378 of Rs.8 lakhs and other four cheques of Rs.6 lakhs each bearing Nos’.
250655, 250656, 110627 & 110626 are handed over to the counsel for the Financial Creditor and the
same is acknowledged. Financial Creditor has returned the five original cheques given by the R2 & R3
bearing Nos. 250637, 250638, 110624, 250639 & 110625. Mr. Manoj Kumar Anand, RP with his counsel
is present and submitted that he is filing objections for receiving the amount of Rs.3.24 lakhs and they
are filing another application with objections claiming more than that amount. In view of the settlement

entered between the parties, this CP is closed.

RP received the DD bearing No0.966379 of Rs.3.24 lakhs from the registry with a liberty to file objections

for more amount.

In view of the above, this CP is closed. \)/



